To control Pollution in Thermal Power Plants

721. Sh. Varun Chaudhary, MLA: Will the Environment Minister be pleased to
State:-

The amount of fine imposed by the Central Pollution Control Board on Thermal Power
Plants in State together with its payment status.

The steps taken by the Government as directed by the Central Pollution Control Board to

reduce/control pollution in the thermal plants in the last three years?

SH. MANOHAR LAL, CHIEF MINISTER

(a)

(b)

The Central Pollution Control Board has imposed an environment compensation amount
of Rupees Eighteen Lakh per month, vide its order dated 08.05.2020, starting from
08.05.2020, on each of five Thermal Power Plants operating in the State of Haryana.
However, the Thermal Power Stations have not paid the compensation, as the Ministry of
Environment, Forests and Climate Change has extended the timelines for the compliance
of environmental norms, vide its notification dated 31.03.2021.

In compliance of directions of the CPCB, Haryana Power Generation Corporation Ltd. is
in the process of floating tenders to install Flue Gas Desulfurization System (FGD) and
De-NOx combustion Modification System in their thermal plants at Panipat, Yamuna
Nagar and Hisar and M/s Aravali Power Corporation Private Limited, Village- Jharli,
District- Jhajjar has floated the tender for FGD. De-NOx combustion Modification
System has been installed by M/s Aravali Power Corporation Private Limited in their
thermal plant. M/s Jhajjar Power Limited, Village- Khanpur, Tehsil- Matanhail, District-
Jhajjar has installed FGD and De-NOx combustion Modification System in their thermal

plant.
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